
To, 

TELECOM REGULATORY AUTHORITY OF INDIA 
HRG HNOIR/Government of India 

The Secretary, 

Department of Telecommunications, 
Ministry of Communications, 
Sanchar Bhawan, 20, Ashoka Road, New Delhi - 110 001 

No. R-24/2/(4)/2025-NSL-II 
Date:10.12.2025 

TRAI 

Subject: TRAI'S Recommendations on 'Assignment of the Microwave 
Spectrum in 6 GHz (lower), 7 GHz, 13 GHz, 15 GHz, 18 GHz, 21 GHz Bands, 

E-Band, and V-Band'- reg. 

Earlier, the Department of Telecommunications (DoT), Ministry of 

Communications, Government of India, through a letter dated 12.08.2022, had 

requested TRAI to provide recommendations for the assignment of spectrum in E&V 

Bands and Microwave Access (MWA) & Microwave Backbone (MWB) spectrum in 

frequency bands of 6/ 7/ 13/ 15/ 18/ 21 GHz. In this regard, TRAI, on 27.09.2023, 

released a consultation paper on Assignment of Spectrum in E&V Bands, and 

Microwave Access (MWA) & Microwave Backbone (MWB) for soliciting comments and 

Counter-comments of stakeholders. 
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2 In the meanwhile, the Telecommunications Act, 2023 was enacted in 

December 2023. In light of the provisions of the Telecommunications Act, 2023 in 

respect of radio backhaul for telecommunication services, TRAI, through a letter 

dated 20.02.2024, conveyed to DoT that "the DoT's Reference dated 12.08.2022, 

requesting TRAI to provide its recommendatons for (a) methodology of auction of 

E&V band spectrum and (b) allocation methodology of MWA and MWB RF carriers in 

6/7/13/15/18/21 GHz bands, may require a review by DoT. Therefore, DoT is 

World Trade Center, Tower-E, (4h to 7h Floor), Nauroji Nagar, New Delhi-110029 
Tel. : 011-26769600/www.trai.gov.in 
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